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Perusal o f  order sheet shows that tijp a^ l^can t ^ s  unfortunately died way back 
in the month o f  August, 2010. The applicantj^nimsm made a request to adjourn th^ case 
so that he may move substitution application. But till date, no such a p p l i^ ^ ^ a s  been 
moved. Learned counsel for applicant says that he has no instruction till date.
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In view o f the above, petition is dismissed} is. No costs.
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